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IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JODHPUR
CATEGORY-WISE MONTHLY STATEMENT FOR THE MONTH OF

JULY-2020
PREVI QLS INSTITUTIQON DISPOSAL CLOSING
BALANCE DB SB |TOTAL| L.B. DB SB TOTAL | BALANCE
MAIN CASES
CIVIL SIDE
[CIVIL FIRST APPEAL 9405 0 55 55 0 0 n 32 9428
CIVIL SECOND APPEAL 2994 0 20 20 0 0 12 12 3002
EX. FIRST APPEAL 48 0 0 0 0 0 ] 0 48
EX. SECOND APPEAL 9 0 1 1 0 0 2 2 8
CIVIL MISC. APPEAL 28587 9 154 | 163 0 2 75 77 28673
CIVIL REVISION 630 0 3 3 0 0 8 8 625
CIVIL REVIEW 475 i 5 6 0 0 - 1 1 480
CUSTA (CUSTOM APPEAL) 8 0 0 0 0 0 0 0 8
INCOME. TAX REF. 3 0 0 0 0 0 0 0 3
THER TAX REF. 2 0 0 0 0 0 0 0 2
ITAX CASES 0 0 0 0 0 0 0 0 0
EXCISE ACT REF. 0 0 0 0 0 0 0 0 0
L T. APPEAL 361 0 0 0 0 0 0 0 361
W.T. A 7 0 0 0 0 0 0 0 7
SALES TAX REVISIONS 819 0 3 8 0 0 0 0 827
TESTAMENTARY CASES 1 0 0 0 0 0 0 0 1
COMPANY PETITION 28 0 0 0 0 0 0 0 28
COMPANY APPEAL 1 0 0 0 0 0 0 0 1
[COMPANY APPLS. 20 0 7 7 0 0 0 0 27
COMPANY SUITS 0 0 0 0 0 0 0 0 0
COMPANY LIQUIDATION 10 0 0 0 0 0 0 0 10
ELECTION PETITION 5 0 0 0 0 0 0 0 5
ISPEC[AL APPEAL { CIVIL) 7 1 0 1 0 0 0 0 8
lsPECIAL APPEAL { WRIT) 1791 6 0 6 0 49 0 49 1748
CIVIL CONTEMPT 3286 2 30 32 0 3 11 14 3304
CIVIL WRIT 55708 52 1488 | 1540 0 43 591 634 56614
00s 0 0 0 0 0 0 0 0 0
CENTRAL EXCISE APPEAL 177 5 0 5 0 9 0 9 173
CROSS OBJECTION 960 0 3 3 0 0 0 0 963
C1VIL. REFERENCE 2 0 0 0 0 0 0 0 2
TOTAL “A” 105344 76 1774 | 1850 0 106 732 838 106356
ICRIMINAL SIDE
MURDER REFERENCE 2 0 0 0 0 0 0 0 2
CRIMINAL APPEAL 20574 4 93 97 0 5 36 41 20630
CRIMINAL REVISION 8768 0 72 72 0 0 25 25 8815
LS 62 CRP.C. 7253 0 | 525 {s25] o | o | 227 | 227 | 7551
175 439.8 439 CR_P. C. 1803 0 | 1390 {1390] o0 | o | 1442 | 1442 | 1751
CR. CONT. PETITION 5 0 0 0 0 0 0 0 5
CRIMINAL REFERENCE 0 0 0 0 0 0 0 0 0
HARES CORPLS 107 22 0 22 0 37 0 37 92
kR LTO A 627 15 167 | 182 0 4 1 5 804
CRLW 311 38 11 49 0 43 11 54 306
CREO (CRIMINAL ORIGINAL) 1 0 0 0 0 0 0 0 1
TOTAL B 39451 79 2258 | 2337 0 89 1742 1831 39957
TOTALA +B 144795 155 4032 | 4187 0 195 2474 2669 146313
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IULY—2020 P [
SC. CASES
AY T A VISION
R —_— 816 14 | 59 [13] o [ 21| 9| 70 819
Reviston . TTAY IN CRIMINAL 1864 0 26 26 0 0 16 16 1874
Imét.‘r’z'}"eﬁéi“ I cH 6206 0 | 501 {s01| o 0 33 33 6674
w&m&gsmﬂ 67 0 3 3 0 0 2 2 68
CRIMINAL CONT. FETTTION ¢ 0 0 0 0 0 0 0
LEAVE TOAPPEAL - 0 o | o ol o ! o] e 0 0
CRIMINAL MISC. APPLICATION 145 | 25 2% 0 ) ” - 149
TOTAL -C 9098 15 614 | 629 0 22 121 143 9584
CRIMINAL TRANSFER PET. 63 0 1 1 0 0 0 64
ISTAY IN HABES CORPUS 0 0 0 0 0 0 0 0 0
TOTAL -D 63 0 1 1 0 0 0 0 64
TOTAL C+D 9161 15 615 630 0 22 121 143 9648
[FOTAL A+B+C+D 153956 170 | 4647 | 4817 0 217 | 2595 | 2812 155961
CIVIL INTERLOCUTORY
JST»\Y ¥ INCOME TAX APPEAL 18 0 0 0 0 0 0 18
L"r.nr IN CENTRAL EXCISE APPEAL 10 0 0 0 0 0 0 10
STAY IN SALES TAX REY. 32 0 6 0 0 0 0 38
AY IN CIVIL FIRST APPEAL 1241 0 36 36 0 0 16 16 1261
STAY IN CIVIL SECOND APPEAL 470 0 18 18 0 0 5 5 483
ISTAY IN CIVIL MISC. APPEAL 3594 0 95 95 0 0 19 19 3670
STAY IN CIVIL REVISION 189 0 3 3 0 0 5 5 187
STAY IN CIVIL. REVIEW 4 0 0 0 0 0 0 0 4
ISTAY IN SPL. APPEAL (CIVIL) 0 0 0 0 0 0 0 0 0
STAY IN TRANS FER APPL. 32 0 3 3 0 0 2 2 33
STAY IN CMAP. 10 0 0 0 0 0 0 0 10
STAY IN SPL. APPEAL (WRIT) 1033 6 0 6 0 49 0 49 890
STAY IN WRIT PET. 26508 39 1387 | 1426 O 13 536 549 27385
[TOTAL -E 33141 45 1548 | 1593 0 62 583 645 34089
CIVIL MISC. APLN. 1224 1 22 23 0 1 23 24 1223
ICIVIL MISC. CASE 3526 8 17 25 0 9 26 35 3516
[ExE. masc. APLN. 0 0 0 0 0 0 0 0 0
CIVIL LEAVE TO APPEAL 47 0 1 1 0 0 0 0 48
CLVIL TRANSFER APPLICATION 46 0 3 3 0 0 3 46
[LQTAL-F 4843 9 43 52 0 10 52 62 4833
TOTAL E+F 37984 54 1591 | 1645 0 72 635 707 38922
1- MIS +D+E+ 47145 69 2206 § 2275 0 94 756 850 48570
TQTAL A+BrCDIESF 191940 | 224 | 6238 [6462| 0 | 289 | 3230 | 3519 | 194883
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